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Mr. Deputy Chairma: You will continue after lunch. The House is
adjourned for lunch for one hour.

The House then adjourned for lunch at one minute past one of the clock.

The House reassembled after lunch at three minutes past two of the
clock

[THE VICE-CHAIRMAN (PROF. P.J. KURIAN) in the Chair]

Anouncement by Chair

THE VICE-CHAIRMAN (PROF. P.J. KURIAN): Hon. Members, before |
call upon Dr. Faguni Ram to continue his speech on the Budget (Bihar) and
the Bihar Appropriation (Vote of Account) No. 2 Bill, 2005, | want to inform the
House that after these items are over, the House will takes up Consideration
and Return of the Appropriation (No. 3) Bill, 2005 and Appropriation (No. 4)
Bill, 2005, and, thereafter, the House will take up the consideration and
passing of the Hindu Succession (Amendment) Bill, 2005.

The Bihar appropriation (vote on Account) No.2 Bill, 2005-Contd.
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